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the Seventh Five Year Plan period  is
122245 MW.

(b) During the first three years of the
Seventh Plan (1985-86 to 1987-88), a
capacity of 11828.75 MW was commis-
sioned .

»

Setting up of Oil Refinery in Ciluvery basin

558. SHRI ALADI ARUNA  dlias
V. ARUNACHALAM: Will the Minister
of PETROLEUM AND NATURAL GAS
be pleased to state: ==~

1 (a) whether there is any proposal for
the setting up of an oil refinery in Cau-
very basin; and

(b) if so, what js the cosy of the
project and by when it is likely to be
set up? !

THE MINISTER OF STATE OF THE

[MINISTRY OF PETROLEUM AND
NATURAL  GAS (SHRI BRAHM
DUTT): (a) No, Sir. i

(b) Does not arise,

L4 a
Participation of private sectop in power
generation

559. DR. NARREDDY THULASI
' REDDY:

SHRI MOHD. KHALEELUR
RAHMAN: . A

Will the Minister of ENERGY be
pleased ot state: N

(a) whether there is any proposal un-
-der Government’s consideration to seek
private_ sector participation in power ge-
neration; and

(b) if so, what are the detoilg thereof?
/

THE MINISTER OF STATE IN THE
DEPARTMENT OF POWER TN THE
MINISTRY OF ENERGY (SHRI KALP-
NATH RAI): (a2) and (b) The policv
with regard to the generation and distri-
bution of electricity continues {0 be re-
gulated by the Industrial Policy Resolu-
tion of 1956, | The expanmsion of the
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existing privately owned utilities or  the
establishmeny of new unitz in the private
sector is not precluded under the Resolu-
tion. Tke modalities for facilitating
private sector participation in power g¢-
neration are being worked out.

Proposal for natural gas project in Andhrg

Pradesh

560, DR. NARREDDY THULASI
REDDY:

SHRI MOHD. KHALEELUR
RAMHAN: -

Will the Minister off ENERGY be plea-
sed to state: {-

(a) whether there ig at presem¢ any
proposal to set up a power project based
on natural gas in Andhry Pradesh; and

(b) if so, what are the details thereof?

THE MINISTER OF STATE IN THE
DEPARTMENT OF POWER IN THE.
MINISTRY OF ENERGY (SHRI KALP.
NATH RAI): (a) and (b) A proposal
in respect of a 3X33 MW Combintd Cy-
cle gas turbine power station at Narsa-
pur-Razole, which was received from the
Andhra Pradesh State Electricity Board,
has been accorded investment approval
in Feb., 1988. Another proposal in
regard to installation of mobile gas tur-
bine sets of 3X3 MW capacity at Yenu-
guvani Lanka in Andhea Pradesh, at an
estimated cost of Rs. 1440 lakhs. was also
received in the Central Electricity Autho-
rity from the State Electricity Board and
could be techmo-economically appraised

. after the availability of various inruts, in-

cluding gas. is confirmed, site details have
been settled and requisite clearanceg have
he=n obtained. '

Wind power generation units in Andhra
o Pradesh

561. DR. NARREDDY THULASI

SHRYT MOHD. KHALEELUR -
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RAHMAN: .

Will the Minister of ENERGY be plea.
sed to state:

(a) whether there is any proposal “p
set up Wind power generation unit® 7a
Andhra Pradesh; and o ’
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(b) it so, what are the details thereof?

- THE MINISTER OF ENERGY
(SHRI VASANT SATHE): (a) Yes,
Sir.

(b) A 550 KW wind farm project of
the Department of Non-Corntentional
Energy Sources is under implementation
in Tigrumalii Hills in Chittor district of
Andhra Pradesh. Wing monitoring is be-
ing carried out in other areas of  the
State. :

i

Distribution of pow.r generated by
NTPC

562. DR. NARREDDY THULASI

| REDDY: _

SHRI MOHD. KHALEELUR
RAHMAN:

Will the Minister of ENERGY  be
pleased to state the procedure adopted
for the distribution of power generated
by N.T.P.C. to the various states?

THE MINISTER OF STATE IN THE
DEPARTMENT OF POWER IN THE
MINISTRY OF ENERGY (SHRI KALP-
NATH R/’.Ib): The following formula is
adopted for allocation of power from
the pithead thermal power stations of
the National Thermal Power  Corpora-
tion :— ’

{a) 15 per cent power is kepy unallo-
cated, at the disposal of the Centre, to
meet the urgent requirements of indivi-
dual States in the Region, from time to
time. - L .

(b) 10 per cen; power is allocated to
the “Home State” in which the power
station is located. - - .

(c) The balance 75 per cepy power is
distributed amongst the beneficiary States
in the Region, including the “Home State”,
in  accordance with the energy consump-
tion by, and the Central Plan assis-
tance to, the States during the last five
years.  The needs of the Unioh Térri-
tories 49 also ¢ by appropriaté alloca-
tion. : i d
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